
Form 1

Page 1

Sr.No. Court District Case No. Advocate Advocate E-mail ID Date of e-filing

Amritsar Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil

Kapurthala
Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of September, 2023

Petitioner Name Vs. 
Respondent Name

Advocate Mobile 
Number

Date of 
Registration
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Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of September, 2023

Petitioner Name Vs. Respondent 
Name

Date of 
Registration

Date of e-payment 
of Court fees
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of September, 2023

Date of Electronic 
Service of Process
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Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 ARB 3

2 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 EXE 2

3 ADJ Chandigarh Sh.Jaibir Singh ADJ 24 Misc 1

4 ADJ Chandigarh SH.NARENDER 16 CIVIL SUIT 1

5 ADJ Chandigarh SH.NARENDER 16 ARB 2

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of September, 2023

Case Count (No. of cases randomly 
allocated)
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Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

1 Ms. Anshu Shukla ADJ Chandigarh 943/2022 Chandigarh Transport Undertaking VS Tata Motors Sh. Vipul Jain 16.12.2022 01.09.2023

2 Ms. Anshu Shukla ADJ Chandigarh 283/2023 PIMS Medical And Edu Vs Pb Institute of Medical Science Sh Aditya Dewan 24.04.2023 01.09.2023

3 Ms. Anshu Shukla ADJ Chandigarh 136/2019 M/s Shivam Gram Udyog Vs Pb State warehousing Sh. Rishab Kumar 12.02.2019 01.09.2023

4 Ms. Anshu Shukla ADJ Chandigarh 436/2018 Nav Durga Spun Pipe Vs S. K Aora Sh. Ravi  Inder Singh 09.7.2018 01.09.2023

5 Ms. Anshu Shukla ADJ Chandigarh 334/2016 M/s Turdy Ind Ltd Vs Pb State Transmission Corp Sh. Pradeep Bedi 01.07.2016 01.09.2023

6 Ms. Anshu Shukla ADJ Chandigarh 598/2023 Arun Kumar Aggarwal Vs Gulshan Kumar Sh Naresh S Rana 03.07.2023 02.09.2023

7 Ms. Anshu Shukla ADJ Chandigarh 451/2019 The Haryana  State Co Vs M/s National Collateral Sh. P S Rana 12.04.2019 02.09.2023

8 Ms. Anshu Shukla ADJ Chandigarh 215/2023 Dhanu Real Estate VS Satwant Singh Sh. Ramandeep Kaleka 10.03.2023 04.09.2023

9 Ms. Anshu Shukla ADJ Chandigarh 3/2017 M/s I D Steel Ind. Vs M/s Virendra Steel Sh. Vaneesh Khanna 30.05.2017 04.09.2023

10 Ms. Anshu Shukla ADJ Chandigarh 849/2018 Mahavir Rice and General Mills Vs The Pb State Civil Supply Sh Naresh S Rana 03.10.2018 04.09.2023

11 Ms. Anshu Shukla ADJ Chandigarh 1/2017 Savikar PlyBoards ltd Vs M/s Export Credit Gurantee Corp of India Ltd Sh. Vikas Sagar 23.12.2016 05.09.2023

12 Ms. Anshu Shukla ADJ Chandigarh 286/223 United India Ins Ltd Vs V. H. Synthetis Agencies Sh. Harish Aggarwal 27.04.2023 05.09.2023

13 Ms. Anshu Shukla ADJ Chandigarh 323/2018 Meters and instruments Private VS Inox Leisure Lt Sh. Anu Dhimand 17.05.2018 05.09.2023

14 Ms. Anshu Shukla ADJ Chandigarh 39/2023 Ind. Swift Ltd Vs Mithlesh Healthcare Sh. Vikas Sagar 29.05.2023 06.09.2023

15 Ms. Anshu Shukla ADJ Chandigarh 32/2016 M/s Paul Merchant Ltd Vs The Oriental Insurance Comp Sh Pradeep Bedi 24.04.2014 06.09.2023

16 Ms. Anshu Shukla ADJ Chandigarh 287/2017 M/s Rama Ind. Vs The Pb State Cooperative Sh. Munkand Gupta 04.5.2017 06.09.2023

17 Ms. Anshu Shukla ADJ Chandigarh 382/2020 Som Datt Builders Vs Chief Engineer Pb Sh. N. K Jain 06.03.2019 06.09.2023

18 Ms. Anshu Shukla ADJ Chandigarh 6/2023 Sunil Dudani Vs Skyline Immigration Sh. Rajesh Kumar 11.08.2023 08.09.2023

19 Ms. Anshu Shukla ADJ Chandigarh 4/2023 Sarwan Kumar Singla VS Phonographic Performance Sh. Ashok Paul Jagga 28.07.2023 08.09.2023

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of September, 2023

Sr.No. Date of 
Registration

Date of Case 
Management 

Hearing

Fatehgarh 
Sahib

Sri Muktsar 
Sahib
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Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of September, 2023

Sr.No. Date of 
Registration

Date of Case 
Management 

Hearing

20 Ms. Anshu Shukla ADJ Chandigarh 328/2016 Amarjeet Kaur VS Pb Agro Ind. Corp Sh. Rakesh Bhatia 01.07.2016 08.09.2023

21 Ms. Anshu Shukla ADJ Chandigarh 742/2017 M/s Mukhtiar Singh Vs The Pb State Civil Sh. Naresh S Rana 06.10.2017 08.09.2023

22 Ms. Anshu Shukla ADJ Chandigarh 652/2019 Siri Durga Rice Mills VS Pb State Sh. Dinesh Mahto 23.05.2019 09.09.2023

23 Ms. Anshu Shukla ADJ Chandigarh 570/2021 Shree Jindal Soya ltd Vs S. N Overseas Sh. Ashwani Kumar 22.07.2021 11.09.2023

24 Ms. Anshu Shukla ADJ Chandigarh 3/2017 M/s I D Steel Ind. Vs M/s Virendra Steel Sh. Vaneesh Khanna 30.05.2017 12.09.2023

25 Ms. Anshu Shukla ADJ Chandigarh 339/2016 M/s Shree Ganesh Sewa Samiti Vs Teh Ludhiana Sh. Ajay Mahaja 06.07.2016 12.09.2023

26 Ms. Anshu Shukla ADJ Chandigarh 699/2020 Dashmesh Agro Export Vs Pb State Civil Supply Sh. Ravinder Rana 24.12.2020 13.09.2023

27 Ms. Anshu Shukla ADJ Chandigarh 393/2023 Ind. Swift Ltd Vs Mithlesh Healthcare Sh. Vikas Sagar 29.05.2023 13.09.2023

28 Ms. Anshu Shukla ADJ Chandigarh 861/2018 Spirit Golobal Const VS Pb Indra Board h. Jetender 10.08.2023 13.09.2023

29 Ms. Anshu Shukla ADJ Chandigarh 324/2020 Singareni Collieries Com Vs Navdeep Ind Sh. Rajesh Sood 04.03.2020 13.09.2023

30 Ms. Anshu Shukla ADJ Chandigarh 135/2022 Span Filling System P Ltd Vs The Punjab State Cooperative Sh. G.K Khanna 28.02..2022 14.09.2023

31 Ms. Anshu Shukla ADJ Chandigarh 283/2023 PIMS Medical And Edu Vs Pb Institute of Medical Science Sh Aditya Dewan 26.04.2023 14.09.2023

32 Ms. Anshu Shukla ADJ Chandigarh 20/2007 M/s Mittal Rice Mills Vs Pb State Civil Supplies Sh 29.01.2007 14.09.2023

33 Ms. Anshu Shukla ADJ Chandigarh 287/2017 M/s Rama Ind Vs The Pb State Cooperative Sh. Munkand Gupta 04.05.2017 14.09.2023

34 Ms. Anshu Shukla ADJ Chandigarh 1807/2019 Shree Jindal Goya Ltd VS M/s Proful Oils P Ltd Sh. Kamal Kant 20.12.2019 15.09.2023

35 Ms. Anshu Shukla ADJ Chandigarh 676/2016 Post Graduate Inst.  Vs M/s Omaxe Ltd Sh. Anita Ahuja 12.12.2016 15.09.2023

36 Ms. Anshu Shukla ADJ Chandigarh 10/2018 M/s ARSS Infra Projects Vs The Chief Engg.  Sh. Sanjeev Trikha 09.01.2018 15.09.2023

37 Ms. Anshu Shukla ADJ Chandigarh 891/2021 Kotkapura Muktsar Tollways P Ltd Vs State of Pb Sh. Harminder Singh 21.12.2021 16.09.2023

38 Ms. Anshu Shukla ADJ Chandigarh 859/2022 State of Pb Vs M/s Daljit Singh Sh. G.P 08.12.2022 18.09.2023

39 Ms. Anshu Shukla ADJ Chandigarh 510/2022 Shalimar Estates P Ltd Vs Inox Leisure Ltd Sh. Nikhil Sabharwal 30.05.2022 18.09.2023

40 Ms. Anshu Shukla ADJ Chandigarh 742/2017 M/s Mukhtiar Singh Vs The Pb State Civil Sh. Naresh S Rana 06.10.2017 19.09.2023

41 Ms. Anshu Shukla ADJ Chandigarh 596/2021 Director General VS  Hungama Digital Media Enertainment P Ltd Sh. Govt. Pleader 28.07.2021 19.09.2023

42 Ms. Anshu Shukla ADJ Chandigarh 4/2023 Sarwan Kumar Singla VS Phonographic Performance Sh. Ashok Paul Jagga 28.07.2023 19.09.2023

43 Ms. Anshu Shukla ADJ Chandigarh 600/2021 Chandigarh Industrial VS Sunrase Housekeeping Sh. Vikas Sharma 12.08.2021 21.09.2023

44 Ms. Anshu Shukla ADJ Chandigarh 792/2018 Yazaki India Pvt Ltd Vs Bestways Transport P Ltd Ms. Seema Pas 24.07.2018 21.09.2023

45 Ms. Anshu Shukla ADJ Chandigarh 174/2017 State of Pb Vs M/s Deepak Builders Sh. GP 23.03.2017 22.09.2023

46 Ms. Anshu Shukla ADJ Chandigarh 940/2022 Anand Jain Vs Chandigarh Industrial Sh. Raja Bhadur 15.12.2022 25.09.2023

47 Ms. Anshu Shukla ADJ Chandigarh 731/2017 M/s Baba Nanak Rice VS The Pb State Sh. N S Rana 21.9.2017 25.09.2023

48 Ms. Anshu Shukla ADJ Chandigarh 287/2017 M/s Rama Ind Vs The Pb State Cooperative Sh Mukand 04.05.2017 26.09.2023

49 Ms. Anshu Shukla ADJ Chandigarh 667/2017 Sudharshan Facilities VS Post Graduate Inst. Sh. Vikas Chaudhary 28.08.2017 26.09.2023

50 Ms. Anshu Shukla ADJ Chandigarh 1306/2019 Sameep Kang  Vs Devinder Sandhu Sh. Pradeep Bedi 21.10.2017 27.09.2023

51 Ms. Anshu Shukla ADJ Chandigarh 346/2020 Pb Agro Ind. Vs Mota Singh Sh. Arun Kumar 14.09.2020 27.09.2023

52 Ms. Anshu Shukla ADJ Chandigarh 958/2017 M/s Shiva Food Ind VS Pb Agro Food Sh. N S Rana 29.11.2017 28.09.2023

53 Ms. Anshu Shukla ADJ Chandigarh 32/2016 Ms Maul Merchant Ltd Vs The Oriental Sh. Pradeep Bedi 24.04.2014 29.09.203

54 Ms. Anshu Shukla ADJ Chandigarh 3/2017 M.S  I D STEEL  IND VS  M/S VIRENDRA STEEL SH. VANEESH KHANAN 30.05.2017 29.09.203

55 Ms. Anshu Shukla ADJ Chandigarh 20/2007 M/s Mittal Rice Mills Vs Pb State Civil Supplies Sh. 29.1.2007 30.09.2023

56 Chandigarh
MISC/718/2023 SH. Y.P SINGLA FOR PETITIONER

25.09.2023
25.09.2023

57 Chandigarh

CS/04/2020 FRONTIER AGROTECH PVT. LTD VS. KATARIA BEEJ BHANDAR 

17.08.2020

01.09.2023

58 Chandigarh

CS/18/2022 M/S UK BISHWAS VS. LION SERVICES 

28.10.2022

01.09.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

M/S PUNJAB AGRO FOODGRAINS CORP VS. M/S BAJAJ 
INDUSTRIES & ORS.

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. ASHOK PAUL JAGGA FOR 
PLAINTIFF AND SH. ASHISH 
BANSAL FOR DEFENDANT 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. PARAS MONEY GOEL FOR 
PLAINTIFF, MS. SEEMA TIWARI FOR 

DEFENDANT NO.1, DR. ANAND 
KUMAR BISHNOI FOR DEFENDANT 

NO. 2 &3 
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List of cases in which Case Management Hearing was held during the month of September, 2023

Sr.No. Date of 
Registration

Date of Case 
Management 

Hearing

59 Chandigarh

EX/405/2018 M/S MADHVA BARAMPUTRA VS. STATE OF PUNJAB 

07.04.2018

60 Chandigarh

ARB/614/2021 PUNJAB MANDI BOARD VS. M/S V.S. SAINI 

17.08.2021

05.09.2023

61 Chandigarh
ARB/290/2023 SH. DAMAN DHIR FOR PETITIONER

01.05.2023
05.09.2023

62 Chandigarh
EXE/597/2023 M/S G F TOLL ROAD PVT. LTD. VS. STATE OF HARYANA SH. ROHAN MARKANDA FOR DH

04.07.2023
06.09.2023

63 Chandigarh
EX/635/2022 KIRAN IMPEX VS. M/S HEALTH BIOTECH LTD SH. ARSHDEEP BHULLAR FOR DH 

01.11.2022
08.09.2023

64 Chandigarh

ARB/258/2023

27.03.2023

11.09.2023

65 Chandigarh

ARB/703/2021 M/S BHULLAR CONSTRUCTION VS. UOI 

29.10.2021

11.09.2023

66 Chandigarh

ARB/704/2021 M/S BHULLAR CONSTRUCTION VS. UOI 

29.10.2021

11.09.2023

67 Chandigarh
ARB/104/2023 STATE OF HARYANA VS. KRISHAN LAL CONTRACTORS

15.02.2023
11.09.2023

68 Chandigarh

ARB/413/2022

12.05.2022

13.09.2023

69 Chandigarh
ARB/644/2022

17.09.2022
13.09.2023

70 Chandigarh
EX/ 522/2022 DALJEET VS. STATE OF PUNJAB SH. ANUBHAV BANSAL FOR DH 

24.08.2022
13.09.2023

71 Chandigarh
EX/523/2022 DALJEET VS. STATE OF PUNJAB SH. ANUBHAV BANSAL FOR DH 

24.08.2022
13.09.2023

72 Chandigarh

ARB/130/2023

21.02.2023

16.09.2023

73 Chandigarh

ARB/395/2022 TATA MOTORS LTD VS. PUNJAB BUS METRO SOCIETY 

09.05.2022

19.09.2023

74 Chandigarh
ARB/444/2023

24.07.2023
19.09.2023

75 Chandigarh

ARB/312/2023

09.05.2023

19.09.2023

76 Chandigarh
EXE/695/2023 SH. VAIBHAV GUPTA FOR DH

20.07.2023
19.09.2023

77 Chandigarh

CS/1/2022

08.04.2022

19.09.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. HARISH CHHABRA FOR DH AND 
SH. ARVIND MARKAN FOR JD NO. 4 

AND 5, SH. AJAY SAPHAYIA FOR 
PIDB. 

04.09.2023 
and 

19.09.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. SANJEEV SHARMA FOR OBJEC-
TOR, SH. RAJIV SHARMA FOR RE-

SPONDENT 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

M/S BRAR TRADING CO. VS. PUNJAB STATE 
WAREHOUSING CORP.

Sh. Jaibir Singh ADJ, 
Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

NEETA AP P LTD. V.S PUNJAB STATE CONTAINER AND 
WAREHOUSING CORPORATION LTD. 

SH. HIMANSHU RAJ FOR PETI-
TIONER. SH.  GURNOOR SINGH 

SANDHU FOR RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. GAURAV SINGH RANA FOR AP-
PLICANT, SH. SATINDER SINGH 

STANDING GOVT. COUNSEL FOR 
RESP. NO. 1 AND 2 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. GAURAV SINGH RANA FOR AP-
PLICANT, SH. SATINDER SINGH 

STANDING GOVT. COUNSEL FOR 
RESP. NO. 1 AND 2 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

KAMAL KANT VERMA FOR PETI-
TIONER

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SAINI TRADING COMPANY VS. THE PUNJAB STATE 
COOPERATIVE SUPPLY AND MARKETING FEDERATION 

LTD.

SH. NARESH S. RANA FOR PETI-
TIONER. MS. SHRUTI FOR RESPON-

DENT NO. 1 & 2.

Sh. Jaibir Singh ADJ, 
Chandigarh. 

LOVAN ARORA VS. PUNJAB STATE GRAIN PROCUREMENT 
CORPORATION LTD. SH. PARVEZ CHUG FOR PETITIONER

Sh. Jaibir Singh ADJ, 
Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

M/S PICCADILY SUGAR AND ALLIED INDUSTRIES LTD. VS. 
PUNJAB STATE INDUSTRIAL DEVELOPMENT CORP LTD. 

SH. VIVEK KATHURIA FOR PETI-
TIONER, SH. RAVI INDER SINGH 
FOR RESP NO. 1, SH. SUNNY KU-

MAR GP FOR RESP NO. 2-4

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. INDERJIT SINGH FOR OBJECTOR 
AND SH. MANOJ DHIMAN FOR RE-

SPONDENT NO. 1 AND 2

Sh. Jaibir Singh ADJ, 
Chandigarh. 

M/S ROHAN RAJDEEP TOLLWAYS LTD. VS. THE STATE OF 
PUNJAB & ORS.

SH. PARVEEN K. MOUDGIL FOR PE-
TITIONER

Sh. Jaibir Singh ADJ, 
Chandigarh. 

PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL 
INSURACE CO. LTD. & ANR.

SH. VAIBHAV GUPTA FOR PETI-
TIONER, SH. JAGJIT SINGH CHA-

TRATH FOR RESP. NO. 1 & 2

Sh. Jaibir Singh ADJ, 
Chandigarh. 

PARAGON CABLE INDUSTRIES P LTD. V.S SBI GENERAL 
INSURACE CO. LTD. & ANR.

Sh. Jaibir Singh ADJ, 
Chandigarh. 

FRONTIER AGROTECH PRIVATE LTD VS. M/S JINDAL 
PESTICIDES 

SH. ASHOK PAUL JAGGA FOR 
PLAINTIFF AND SH. VIKAS 

SHARMA FOR DEFENDENT NO. 1 
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78 Chandigarh
ARB/82/2023

27.01.2023
21.09.2023

79 Chandigarh

ARB/92/2023

02.02.2023

21.09.2023

80 Chandigarh

ARB/606/2022

23.08.2022

21.09.2023

81 Chandigarh

ARB/944/2022 STATE OF PUNJAB VS. JAGDEEP SINGH

19.12.2022

82 Chandigarh

ARB/97/2023 M/S PRITAM RICE AND GENRAL MILLS VS. PUNSUP

04.02.2023

25.09.2023

83 Chandigarh

ARB/98/2023 M/S PRITAM RICE AND GENRAL MILLS VS. PUNSUP

04.02.2023

25.09.2023

84 Chandigarh
ARB/548/2023 MANOJ SALUJA & ANR. VS. VIKAS GARG & ORS.

31.08.2023
25.09.2023

85 Chandigarh
ARB/710/2022 NHAI VS. M/S G.R. INFRASTRUCTRE LTD

11.10.2022
25.09.2023

86 Chandigarh
EXE/673/2022 GR INFRAPROJECT LTD. VS. NHAI

20.02.2023
25.09.2023

87 Chandigarh

ARB/514/2021 STATE OF PUNJAB VS. ROHAN AND RAJDEEP INFRASTRUCTURE

31.03.2021

25.09.2023

88 Chandigarh

ARB/731/2022 M/S MANCHANDA AUTO VS. TVS CREDIT SERVICES LTD 

26.10.2022

29.09.2023

89 Sh Narender ADJ, Chandigarh ARB 7/2017 MS TERRIER UTILITY VERSUS PSCSMF MANJIT SINGH 06.01.2017 02.09.2023

90 Sh Narender ADJ, Chandigarh ARB 486/2020 CHINNA COOPERATIVE VERSUS PSTCL PKS GILL 31.07.2020 04.09.2023

91 Sh Narender ADJ, Chandigarh CIVIL SUIT 8/2017 JOGINDER SINGH VERSUS RAJEEV KUMAR VIKAS JAIN 04.12.2017 08.09.2023

92 Sh Narender ADJ, Chandigarh ARB 43/2018 MS AMANDEEP RICE MILL VERSUS THEPSCS RAVINDER K.BHATTI 20.01.2018 08.09.2023

93 Sh Narender ADJ, Chandigarh CIVIL SUIT 12/2022 OHM FOREX SERVICES VERSUS COINSTAR MONEY VINOD KUMAR 11.10.2022 08.09.2023

94 Sh Narender ADJ, Chandigarh CIVIL SUIT 9/2017 JOGINDER SINGH VERSUS HARJINDER SINGH VIKAS JAIN 05.12.2017 08.09.2023

95 Sh Narender ADJ, Chandigarh MISC DJ 691/2023 THE STATE OF PUNJAB VERSUS GURNAM GP 13.09.2023 13.09.2023

96 Sh Narender ADJ, Chandigarh MISC DJ 690/2023 THE STATE OF PUNJAB VERSUS GURNAM GP 13.09.2023 13.09.2023

97 Sh Narender ADJ, Chandigarh CIVIL SUIT 1/2016 MS  LANCER PHARMA VERSUS MS KABSON VIKAS JAIN 12.04.2016 14.09.2023

98 Sh Narender ADJ, Chandigarh CIVIL SUIT 21/2022 MS PARNEET VERSUS MS AIMS SANYA SANJAY JUDGE 12.12.2022 20.09.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

M/S JAI SHREE RICE MILLS VS. PUNJAB STATE CIVIL 
SUPPLIES (PUNSUP)

MS. SANJANA FOR PETITIONER. SH. 
BIRINDER PAL FOR RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

M/S EDWARD FOOD RESEARCH VS. DIRECTOR 
DEPARTMENT OF AGRICULTURE

SH. VIKRANT PANCHNANDA FOR 
PETITIONER, SH. PRANSHU 

CHATURVEDI FOR RESPONDEN/
STATE OF HARYANA

Sh. Jaibir Singh ADJ, 
Chandigarh. 

EXECUTIVE ENGINEER VS. M/S DASM CONSTRUCTION CO. 
PVT. LTD 

SH. HARISH RIKHARI FOR PETI-
TIONER AND SH. KARAN VERMA 

FOR RESP. NO. 1

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. GAURAV GUPTA AS WELL AS 
SH. SUNNY KUMAR GP FOR PETI-

TIONER, SH. DURGA DUTT SHARMA 
FOR RESPONDENT NO.1

22.09.2023  
and 

25.09.2023

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. VINAY KASHYAP FOR PETI-
TIONER, SH. ASHOK SHARMA FOR 

RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. VINAY KASHYAP FOR PETI-
TIONER, SH. ASHOK SHARMA FOR 

RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. VAIBHAV GUPTA FOR PETI-
TIONER

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. C.S. CHAUHAN FOR OBJECTOR, 
SH. TARUN DUA FOR RESPONDENT 

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. H.S. CHANDHOKE FOR DH, SH. 
SAMEER SACHDEV FOR JD.

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. PIYUSH KANT JAIN FOR PETI-
TIONER , SH. RAMANJIT SINGH FOR 

RESPONDENT

Sh. Jaibir Singh ADJ, 
Chandigarh. 

SH. ABHISHEK KHULLAR FOR AP-
PLICANTS AND SH. KANWAR 

CHAUDHARY FOR RESP. NO. 1 AND 
2
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Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of September, 2023

Sr.No. Date of 
Registration

Date of Case 
Management 

Hearing

99 Sh Narender ADJ, Chandigarh CIVIL SUIT 6/2022 BHUSHAN POWER VERSUS MS SAMRAT FORGINGS LTD DEEPAK ARORA 01.09.2022 20.09.2023

100 Sh Narender ADJ, Chandigarh CIVIL SUIT 7/2023 TCA STEELS VERSUS BASSI TUBES PVT LTD ANIRUDH KAUSHAL 25.09.2023 25.09.2023

101 Sh Narender ADJ, Chandigarh ARB 816/2022 PSCSC VERSUS MS MALERKOTLA SUKHPAL S SAINI 25.11.2022 27.09.2023

102 Sh Narender ADJ, Chandigarh ARB 391/2017 MS MALERKOTLA RICE VERSUS THE PSCSC AJITPAL SINGH 20.05.2017 27.09.2023

103
Sh.Rajeev k.Beri ADJ,

Chandigarh
ARB/209/2019

06-03-2019
30-09-2023

104
Sh.Rajeev k.Beri ADJ,

Chandigarh
ARB/241/2020 SH Hemant Parihar

18-02-2020
22-09-2023

105
Sh.Rajeev k.Beri ADJ,

Chandigarh
ARB/333/2020 SH NIRMAL SINGH JAGDEVA

06-03-2020
NIL

106
Sh.Rajeev k.Beri ADJ,

Chandigarh
ARB/791/2018 SH  VISHAL SODHI

19-09-2018
21-09-2023

107
Sh.Rajeev k.Beri ADJ,

Chandigarh
ARB/991/2018 SH. S.P.Goyal

01-12-2018
15-09-2023

108
Sh.Rajeev k.Beri ADJ,

Chandigarh
ARB/272/2018 MS Sumanjit Kaur

26-04-2018
NIL

109 Sh.Rajeev k.Beri ADJ, Chandigarh ARB/311/2018 KAMLA DEVI Vs SHRI RAM TRANSPORT FIN. CO. LTD MS. Sunil Narang 14-05-2018 22-09-2023

110 Sh.Rajeev k.Beri ADJ, Chandigarh ARB/572/2020 PARVEEB DIWAN Vs PUNJAB AGRO INDUSTRIES CORPORATION SH  C. L. Dass 19-11-2020 NIL

111 Sh.Rajeev k.Beri ADJ, Chandigarh ARB/448/2020 BHARAT SANCHAR NIGAM LTD Vs M/S N.S. CONSTRUCTION SH G.C. BABBAR 20-03-2020 NIL

112 Sh.Rajeev k.Beri ADJ, Chandigarh ARB/241/2018 RADHA TRADING VS MAGMA FIN. SH. GAGAN AGGARWAL 11-04-2018 18-09-2023

113 SH.Rahul Garg ACJM Chandigarh 194/2021 M/S GUJRAT VS. PB.FIN. MANDEEP SINGH KHILLAN 03.02.2021 26.09.2023

114 SH.Rahul Garg ACJM Chandigarh 2178/2020 M/S RAJASTHAN VS. PSIDC MANDEEP SINGH KHILLAN 05.11.2020 13.09.2023

115 SH.Rahul Garg ACJM Chandigarh 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 11.09.2023

116 SH.Rahul Garg ACJM Chandigarh 317/2020 BOARD OF TRUSTEE VS. PSIDC GAGAN ANAND 14.02.2020 06.09.2023

117 SH.Rahul Garg ACJM Chandigarh 2417/2020 HONEY HEALTH VS. M/S GADS HARMANDEEP SINGH 21.12.2020 14.09.2023

118 SH.Rahul Garg ACJM Chandigarh 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 12.09.2023

119 SH.Rahul Garg ACJM Chandigarh 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 28.09.2023

120 SH.Rahul Garg ACJM Chandigarh 1895/2014 SURYA VS. NAMIT ASHUTOSH 19.08.2014 07.08.2023

121
SH.Rahul Garg ACJM

Chandigarh
2337/2014 DEEPAK VS. DEVRAJ PARDEEP BEDI

06.10.2014

122 SH.Rahul Garg ACJM Chandigarh 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 15.09.2023

123 SH.Rahul Garg ACJM Chandigarh 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 03.11.2023

124 SH.Rahul Garg ACJM Chandigarh 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 13.09.2023

125 SH.Rahul Garg ACJM Chandigarh 2229/2015 M/S LIFE VS. TREATWELL SUNEET SHARMA 05.12.2015 06.09.2023

126 SH.Rahul Garg ACJM Chandigarh 1172/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 04.09.2023

127 SH.Rahul Garg ACJM Chandigarh 1173/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 04.09.2023

128 SH.Rahul Garg ACJM Chandigarh 1896/2014 BAJAJ ELEC. VS. AREN ENTP. RAJA BAHADUR SINGH 19.08.2014 17.08.2023

129 SH.Rahul Garg ACJM Chandigarh 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 11.09.2023

130 SH.Rahul Garg ACJM Chandigarh 195/2021 GUJRAT VS. PB. FINANCIAL MANDEEP SINGH KHILLAN 03.02.2021 26.09.2023

131 SH.Rahul Garg ACJM Chandigarh 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 21.09.2023

132 SH.Rahul Garg ACJM Chandigarh 1884/2016 VERMA MOTERS VS. INDUSIND CHETAN GOEL 19.10.2016 06.09.2023

133 SH.Rahul Garg ACJM Chandigarh 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 28.09.2023

134 SH.Rahul Garg ACJM Chandigarh 480/2020 M/S QUARDANT VS. MAHALAXMI ABNASH SINGH 07.03.2020 19.09.2023

135 SH.Rahul Garg ACJM Chandigarh 51/2017 BAJAJ ELEC VS. SELZ RAJA BAHADUR SINGH 09.01.2017 15.09.2023

136 SH.Rahul Garg ACJM Chandigarh 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 11.09.2023

132 Chandigarh
SIKAND STANDLY ENTP LTD.VS AUTOPACE NETWORK SH.KAMAL KANT

02-09-2022
06-10-2023

BRAR RICE MILLS Vs THE PUNJAB STATE CIVIL SUPPLY 
CORPORATION LTD.

SH. Sukhvinder Singh

MANNU KUMAR Vs CHOLAMANDLAM INVESTMENT AND 
FINANCE COMPANY LTD.

PUNJAB KHADI AND VILLAGE INDUSTRIES BOARD Vs 
DARSHAN LAL

CHAMKAUR RICE AND GENERAL MILLS Vs THE PUNJAB 
STATE CIVIL SUPPLY CORPORATION LTD.

PARVEEN KUMAR BHIM SAIN Vs THE PUNJAB STATE 
CIVIL SUPPLY CORPORATION LTD.

BRIJ SHARMA @ BRIJ MOHAN Vs SHRI RAM TRANSPORT 
FIN. CO. LTD

13.09.2023/
DISPOSED

Randeep Kumar., Civil Judge 
Jr.Division, Chandigarh 

COMMERICIAL 
SUIT 1/2022
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Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

11 Chandigarh ARB/291/2018 SH.Ashok Paul Jagg 07-05-2018 NIL 20-09-2023 - CONTESTED -- -- -

Form 6  (Punjab)
Contested Commercial cases disposed during the month of September, 2023

Sr.N
o.

Petitioner Name Vs Re-
spondent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation 

did not take 
place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Sett
led)

Date of execu-
tion of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

SH RAJEEV K. 
BERI, ADJ CHD

M/S SAHIB ELECTROWAVE 
VS BHARAT SANCHAR


	Form 1
	Form 2
	Form 3
	Form 4
	Form 5
	Sheet6

